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In The Central AAministrative Tribunal
: Jaipur Béncl:, Jaipur B

Y
/7935 N

Q4&|TA/MP. Ho._ 383
HZl,Amuragil & andther versus  Wnion of India snd ancther
Orders

Date of Order

Applizantz 3,/Shri H.o.amragi

30341275
ard NW.R.LeJga in person
CORAM:
P ol oF oSHARMA, MIMEER (2DIINISTRATIVE )
MEER S (TUDICIAL)

HOM ' ZLE
HON'ZLE M. PATTAN PRATASH, MED

fesacct

OR DER
( PEF HON'ELE ME 0 WP LSHARME, MEMEER (ADMINISTEATIVE )
\
The applizants pray for permizsion to
zeion iz grantede.
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